
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI 

APPEAL No.93 of 2017 

 

AJAYGOSH       …APPELLANT 

VERSUS 

STATE ENVIRONMENT IMPACT  

ASSESSMENT AUTHORITY,  

KERALA AND OTHERS    …RESPONDENTS 

 

DOCUMENTS 

Sl.No DATE PARTICULARS PAGE No. 

1 22.04.2016 REPLY TO THE QUERY 
RAISED IN 33rd MEETING 
RECEIVED FROM THE 
PROJECT PROPONENT WITH 
DOCUMENTS  

1-20 

2  INSPECTION REPORT 21 

3 22.04.2016 REPLY TO THE INSPECTION 
REPORT RECEIVED FROM 
PROJECT PROPONENT WITH 
DOCUMENTS 

22-37 

4 24.01.2017 LETTER ALONG WITH 
AFFIDAVIT AS DIRECTED BY 
SEIAA 

38-40 

5 17.10.2016 CSR 41-47 
 

 

 

 

DATE: 27/10/2020 

 

 

 

 

STANDING COUNSEL FOR SEIAA, KERALA 

 

VIDYALAKSHMI VIPIN 

19,CASA MAJOR ROAD, 

EGMORE 

CHENNAI-600 008 

vidyalakshmij@wialegal.com 
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